Annexure 7

Name of the Corporate debtor: Rite Developers Private Limited

Date of commencement of CIRP: 25th August 2023

List of creditors as on: 28th February 2024

List of Operational creditors (Government Dues )

Details of Claimant Details of claim received Details of claim admitted Amount
Amoun| of any ATO:
Total Amount | Amount %voti t of mutual | Amount n| O R K
. . | claim |[Remarks
Sr Date of Amount | amount of | Nature of | S0Vered | covered Whether| ng | contin | dues, | of claim under |, if any
Department Government . . . . by by related | share | gent [that may|rejected ’
receipt claimed claim claim . . verific
admitted security |guarante| party? in claim | be set .
interest e CoC off ation
Mumbai Municipal [Government of
1 Corporation Maharashtra 06.09.2023 | 55829037 | 53306698 [Unsecured 0 0 No 0 0 0 2522339 0
Ministry of Labour
Employees & Employment,
Provident Fund Government of
2 |Organsation India 08.09.2023 11568519 | 10478193 [Unsecured 0 0 No 0 0 0 1090326 0
Total 67397556 | 63784891 3612665 0
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